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Ly UTTAR PRADESH POLLUTION CONTROL BOARD

a

To,
The Registrar General,
Principal Bench,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi-110001

Sub: Regrading response in 0.A. No. 273/2022 Gvanendra Pandey Versus State of
Uttar Pradesh and others order dated 06.10.2023.

Sir,

In compliance to the order dated 06.10.2023 passed by this Hon'ble National Green
Tribunal in O0.A. No. 273/2022 Gyanendra Pandey Versus State of Uttar Pradesh and others
dated 06.10.2023, the response on behalf of UPPCB is hereby attached with a request to put
up before Hon'ble National Green Tribunal for kind perusal and consideration. r

Enclosure: As above. Your's Sincerely,

(Dr.%ﬂ@ran)

Chief Environmental Officer,
Circle-5
Copy to:

1. Shri Pradeep Mishra, Advocate for UPPCB.
2. Law Officer-I, UPPCB, Lucknow.
3. Regional Officer, UPPCB, Raebareli.

/

Chief Environmental Officer,

Circle-5
AM—12 91, fofa @vs, TC-12-V, VibhutiKhand
AR, TETH—226010 Gomti Nagar, Lucknow-226010
§—e—info@uppcb.com e-mail: info@uppcb.com

dgsTge -www.uppcb.com Web site www.uppcb.com
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RESPONSE ON BEHALF OF RESPONDENT NO.-2, UTTAR PRADESH
POLLUTION CONTROL BOARD, IN COMPLIANCE TO THE ORDER
DATED 06.10.2023 PASSED BY THE HON’BLE NATIONAL GREEN ‘
TRIBUNAL IN THE MATTER OF GYANENDRA PANDEY VERSUS
STATE OF U.P. & ORS.

1. That vide its order dated 06.10.2023 this Hon’ble Tribunal

has passed the following direction;

4. IA No. 292/2023 has been filed by Respondent No. 8
seeking permission to operate the brick kiln on the
ground that the CTO has been obtained by the said unit.

5. Counsel for the UPPCB is directed to obtain instruction

on the plea taken in the IA and file the reply to the IA, if

" ;S

required.
6. 1A No. 638/2023 will be considered after receipt of the
fresh report by the UPPCB.

2. That in compliance to the order dated 29.09.2022 passed by the
Hon’ble National Green Tribunal, Principal Bench, New Delhi in
Original Application No. 273/2022 a response on behalf of
responded no-2 (State PCB) has been submitted by the UPPCB
on 10.01.2023 vide letter no. H 87038/C-5/94/0.A.No. 273/2022
before Hon'ble Tribunal, New Delhi. A copy of the response is

being attached herewith as Annexure No.-1 to this report.

3. In pursuant to the closure order issued under section-31A of
Air (Prevention and Control of Pollution) Act, 1981 against
the 44 defaulter Brick Kilns of District-Sitapur, the UPPCB

has taken further following action against them:

O
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|. That during the inspection dated 18.05.2022,
21.05.2022, 25.05.2022, 26.05.2022 and 27.05.2022 the
31 brick kilns found operational and 13 Brick Kilns were
found closed in compliance of the closure orders. The

action taken against them is given below;

a. Environmental Compensation Imposed - 31
b. Prosecution filed - 24
c. Prosecution Proceeding Under Process 2 07

It is evident from the perusal of the above that out of
31 brick kiln the prosecution has been filed against the
24 Brick Kilns and the prosecution proceeding against
the rest 7 Brick Kilns in under process. The details of
action taken against the Brick Kilns is being annexed

herewith as Annexure No.-2 to this response.

That in compliance to the respective orders passed by this
Hon’ble Tribunal regarding the subject in question the
answering respondent has strictly complied with the
directives passed and closed down all the Brick Kilns as
specifically mentioned in the list, contained as Annexure
No.-1 to the Response dated 14.03.2023 filed by the District
Magistrate, Sitapur.

That further it is submitted that the answering respondent
no.-02 UPPCB on regular basis get inspected the all 44 Brick
Kilns on dated 27.10.2023, 28.10.2023 & 20.11.2023 as
mentioned in the list. In the said inspections all brick kilns

were found closed. The inspection reports of 44 Brick Kilns

\&0 -
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are being annexed herewith as Annexure No.-3 to this

response.
6. That it is also submitted that a Brick Kiln, i.e. M/s Kunwar
Brick Field, Mehmoodabad, Sitapur have a Consent to

Operate in pursuance to order dated 02.12.2022 passed by

the Appellate Authority, Environment, Forest and Climate™

Change, but CTO has been suspended on dated 07.02.2023

by State Board as Annexure No.-4. Presently the said Brick

Kiln was found also closed in light of the directions passed

by this Hon’ble Tribunal.

Therefore, the response to the Respondent No.-2, Uttar
Pradesh Pollution Control Board, is being filed for the perusal and
consideration of this Hon’ble Tribunal.

Yours’ Sincerely

2

(Dr. U. C. Shukla)
Regional Officer
U.P. Pollution Control Board,
Lucknow
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From,
Chief Environmental Officer,
Uttar Pradesh Pollution Control Board,
Lucknow

To,
The Registrar General,
Principal Bench, )
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub:-Regarding compliance report of order dated 29-09-2022 in
Original Application No. 273/2022, Gyanendra Pandey Vs.
State of UP.

Sir,

In compliance of the direction passed by Hon'ble National Green
Tribunal dated 29.09.2022 on matter mentioned above, the compliance report
is hereby attached with a request to put up before Hon'ble National Green
Tribunal for kind perusal.

Enclosure : As Above.,

Yours Sincerely,

(Dr. RﬁKaran)
Chief Environmental Officer, Circle-5
Copyto:
1. District Magistrate, Sitapur.
2. Shri Pradeep Mishra, Advocate for UPPCB.
3. Law Officer (First), UPPCB, Lucknow.
4, Regional Officer, UPPCB, Lucknow.

Chief Envirohmental Officer, Circle-5



Response regarding Original Application No. 273/2022,

Gvanendra Pandey Vs. State of UP.

Vide its order dated 29.09.2022 this Hon’ble Tribunal

in Original Application No. 273/2022, Gyanendra Pandey

Vs. State of UP has passed the following directions:

4, In view of the averments in the application and

observations/recommendations in the report of the
Joint Commitlee, we consider it appropriate to have
response of (1) State of Uttar Pradesh through Chief
Secretary, Government of Uttar Pradesh, (2) State PCB,
3) District Magistrate, Sitapur, and (4) all the 44 Project
Proponents, who stand impleaded as respondents No. 1
to 47. The Registry is directed to prepare and attach
memo of parties to the application and issue notices to
respondents No. 1 to 47 requiring them to file their
reply/response to the averments in the application and
observations/recommendations in the report of the
Joint Committee within two months at judicial-
ngt@gov.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image

PDF.
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Notice be served on all the 44 Project Proponents
through District Magistrate, Sitapur and for this
purpose notice issued to all the 44 Project Proponents
be sent to the District Magistrate, Sitapur by E-mail for
getting service of the same cffected on them and sending
his report in this regard.

Mr. Daleep Dhyani, Advocate accepts notice on behalf of
the State PCB and seeks time to file reply/response on
behalf of State PCB. Reply/response on behalf of State

PCB be file within two months as directed above.

That with most respectfully in pursuance to the order

dated 29.09.2022 the response of the respondent no.-2,

UPPCB is as under;

i.

i.

That in compliance of the order dated 29.09.2022 the
opposite party no.-2, UPPCB, has been sent a notice
along with the copy of an order dated 29.09.2022, copy
of the notice of original application and the copy of the
report of the joint committee for the reference to all 44
Project Proponents on 07.01.2023.

That the action taken details of 44 defaulter brick kilns
is as under-

a- Closure order has been issued- 44

b- Found permanently closed - 09

-
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¢c- Prosecution Filed- 08
d- Prosecution proceeding under process- 23
e- Show cause notice has been issued for to imposition
of Environmental Compensation- 23
iii. That the opposite party no.-2, UPPCB, has relied upon
the observations and recommendations of the Joint
Committee Report and complied with the same and
further directions passed by this Hon’ble Tribunal after
consideration the matter the same may also be
complied by the opposite party no-2, UPPCB.
Therefore, the response of the opposite party no.-2,
UPPCB, 1is being filed for the kind perusal and
consideration of this Hon'ble Tribunal.

Lucknow Yours’ Sincerely

Dated ¢ 7- ¢/~ 2% % N
i
(Pankaj Shukla)
Assistant Scientific Officer
Regional Office,
Uttar Pradesh Pollution Control Board,

Lucknow
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Status of 44 Brick Kilns

Annexure-2

Sr. No. | Name of Brick Klin Brick Klin Address Present Status
1 Gazi Brick Field (Ent marka Kala BahadurauF 1o iR bE Sitanur FC Imposed & prosecution
KBF) filed
2 Gurudeen Brick Field Madan Beher , Mahmoodabad, Sitapur ﬁﬁg;mposed & prosecution
3 Shiv Narayan Brick Field Madan Beher, Mahmoodabad, Sitapur ﬁE{ECIimposed SRt
4 Ahamad Ent Bhattta Vill. Pipari kasraila, Laharpur, Sitapur ﬁﬁg;mposed B prosecuhon__ﬁh
5 Maharaja Brick Field Behti, Laharpur, Sitapur ﬁﬁ(;climposed & prasecunon
6 Phool Brick field Lachan Nagar, Laharpur, Sitapur ﬁﬁgclimposed SEpECE
7 New Ahamad Ent Batta Behti, Laharpur, Sitapur ﬁﬁg;mposed S prseEaunH
3 Balaji Brick Field Ku[tajpur Keshrignaj, Hargaon Road, !EC Imposed & prosecution
Sitapur filed
9 MS SHREE HANUMANT Afsaria Husainpur, Mahmoodabad, EC Imposed & prosecution
BRICK FIELD Sitapur filed
10 Kishan Brick Field Navinagar, Laharpur, Sitapur ﬁﬁgclimposed Bprmsecution
11 Chaman Brick Field Kedarpur, Mahmudabad, Sitapur ﬁEl(;[Iimposed S proseeution
12 e Nawabali snt udhyos K.ultajpur Keshrignaj, Hargaon Road, !EC Imposed & prosecution
Sitapur filed
Ansari Brick Field (Ent s ; EC Imposed & prosecution
1 M
3 Wstiabiahal Paintepur, Mahmudabad, Sitapur filed
14 | S Beg Brick Field Prahladpur, Laharpur, Sitapur ﬁEJ(e:!{mpOSEd & prosecut]on__‘.m
15 Prasad Brick Filed B.eharwan Majra Amitiya, Laharpur, .EC Imposed & prosecution
Sitapur filed
16 Amar Brick Field Taranpur, Laharpur, Sitapur ﬁE!(éc:mposed % proseedtion
; < 4w Kala Bahadur, Near Police Chowki EC Imposed & prosecution
brick field ; i
L +al magdurge briglchie Kalabahadur, Mehdipurwa,Sitapur filed
18 Star Brick Filed Ganeshpur Newada, Laharpur, Sitapur ﬁEIZCEimposed S prdsection
19 Chand Brick Field Ganeshpur Newada, Laharpur, Sitapur ﬁﬁgémposed SeproseRn
20 Awadh Brick Field Dariyapur, Mahmudabad, Sitapur EGimposed & proseqdtion
under process
21 India Brick Field |Deyodedhee, Laharpur, Sitapur ﬁEI(;c;mposed & prosecution
22 Rovyal Brick Field Patti, Katesar, Laharpur, Sitapur EC Imposed & prasecution

filed

@

11
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Rayamrod, Paragna Tambour,

EC Imposed & prosecution

A Brick Field : ,
23 man Brick rie Laharpur, Sitapur filed
EC & pro ti
24 Bharat Brick Field Payak Nagar, Laharpur ﬁleémposed Prasceuten
i : i d&pr tion
25 Sona Brick Field Ametiya,Sitapur ﬁl_Elicljmpose Rl
; : - =
26 Gagan Brick field L}marwa Khanpur Persendi Sachendi, EC Imposed & prosecution
Sitapur under process
—— 2 ;
>7 Su.per E.3r|clf Field old name Murtaza Nagar, Mahmiidabad, Sitapur EC Imposed & prosecution
shiv brick field under process
; ;6 ; EC Imposed & prosecution
28 Maa Vaishno Brick Field Madan Behad, Mahmudabad, Sitapur
under process
o 4 : & i
29 Gagan Brick Field Ramupur, Kultajpur, Laharpur, Sitapur ECImpRsed & ptosecution
under process
Gold Brick Field (New Gauriya, Meeranagar, Mahmudabad, EC Imposed & prosecution
30 M i
Name N G Brick Field Sitapur under process
31 New Gold Brick Field Vakarnagar, Megra Nagar, EC Imposed & prosecution
Mahmudabad, Sitapur under process
Brick Kilns is closed in
32 Verma Brick Field Payak Nagar, Laharpur compliance of direction issued
by State Board
Brick Kilns is closed in
33 Verma Brick Field Village-Kultajpur, Laharpur compliance of direction issued
by State Board
Brick Kilns is closed in
o 34 Shri Balaji Brick Field Village-Beharwa Amitya, laharpur compliance of direction issued
by State Board
Brick Kilns is closed in
35 Sangam Brick Field Village-Kultajpur, Laharpur compliance of direction issued
by State Board
HAZI Vakil Ahmad Ent o Brickehilnsisclosedin:
36 Bhatta Sohariya, Sitapur compliance of direction issued
by State Board
; . : Brick Kilns is closed in
Vill. .. Th Patti K Y . . .
37 Indain Brick field, .IH Saraiye, SRS iR lapur compliance of direction issued
Sitapur
by State Board
Brick Kilns is closed in
38 B J BRICK FIELD Amba Post Shahpur, Laharpur, Sitapur  |compliance of direction issued
by State Board
Brick Kilns is closed in
39 Warisi Brick field Vill. Kedarpur, Mahmoodabad, Sitapur |compliance of direction issued
by State Board
Sheshpur, Bilauli Bazar, Mahmudabad, Brick K.1|ns 15 Cloéed n-
40 Kunwar Ent Udhyog Sttt compliance of direction issued
P by State Board
I - Brick Kilns is closed in
a1 Jaina Brick Field Lodhaura, Paintepur, Mahmudabad,

Sitapur

compliance of direction issued
by State Board

&S
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42

Khinda Brick Field

Sultanpur Hariprasad, Laharpur, Sitapur

Brick Kilns is closed in
compliance of direction issued
by State Board

43

New Manju Brick Field

Dundpur, Sidhauli, Sitapur

Brick Kilns is closed in
compliance of direction issued
by State Board

44

ANAM BRICK FIELD

Paintepur, Mahmoodabad, Sitapur

Brick Kilns is closed in
compliance of direction issued
by State Board

13
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Inspected all 44 Brick Klins regarding complaince in OA No 273/2022 Gyanendra Pandey Vs State

of UP & Ors. order passed by Hon'ble NGT on dated 06.10.2023

Brick Klin Status at

Sr. No. |Name of Brick Klin Brick Klin Address Dt ?f the time of
Inspection 2
Inspection
Vaki
1 ATVl s B Sohariya, Sitapur 27.10.2023 Found Closed
Bhatta
2 |Indain Brick field, Vill. Saraiya, Thana Patti Kamlapur, | - 57 45 2023 Found Closed
Sitapur
3 |BJBRICK FIELD AiA PasCahnhunly ke 27.10.2023 Found Closed
Sitapur
4 |Warisi Brick field YAll- Kesiampulty bahmiaouahe, 20.11.2023 Found Closed
Sitapur
Sheshpur, Bilauli Bazar
5 K Ent Udh : ! 20.11.2023 F losed
umwearEnt Udinyog Mahmudabad, Sitapur vang Close
x e 8 Lodhaura, Paintepur,
6 J Brick Fiel ! ! .10.2023
aina Brick Field pialraistate Sits 27.10 Found Closed
7 |Khinda Brick Field Sultanpur Heriprasac, Lansrpue; 27.10.2023 Found Closed
Sitapur
8 New Manju Brick Field |Dundpur, Sidhauli, Sitapur 20.11.2023 Found Closed
Gazi Brick Field (Ent .
9 marka KBF) Kala Bahadurpur, Laharpur, Sitapur 28.10.2023 Found Closed
10 |Gurudeen Brick Field Madan BN ipameRsoad, 20.11.2023 Found Closed
Sitapur
11 - [shiviiaryanrec pend | anoan Beher, Mahmostabag, 20.11.2023 Found Closed
Sitapur
12 |Ahamad Ent Bhattta \S/i'tl;:l:‘:a” kasralla; Laharpur, 28.10.2023 Found Closed
13 [Maharaja Brick Field Behti, Laharpur, Sitapur 28.10.2023 Found Closed
14  |Sona Brick Field Ametiya,Sitapur 20.11.2023 Found Closed
15 |ANAM BRICK FIELD Paintepur, Mahmoodabad, Sitapur 20.11.2023 Found Closed
16 |Gagan Brick field Umanya. Kl?anpur il 28.10.2023 Found Closed
Sachendi, Sitapur
17  |Phool Brick field Lachan Nagar, Laharpur, Sitapur 28.10.2023 Found Closed
18 [New Ahamad Ent Batta |Behti, Laharpur, Sitapur 27.10.2023 Found Closed
19 Super Br'lck F-leld .old Murtaza Nagar, Mahmudabad, 20.11.2023 Found Closed
name shiv brick field Sitapur
20  |Balaji Brick Field Koltajpue Keshelgnaj, Hangaon 20.11.2023 Found Closed
Road, Sitapur
21 MS SHREE HANUMANT A.fsana Husainpur, Mahmoodabad, 27.10.2023 Faund Closed
BRICK FIELD Sitapur
22 |Maa Vaishno Brick Field Madan B oy Wty Found Closed
Sitapur
23  |Kishan Brick Field Navinagar, Laharpur, Sitapur 27.10.2023 Found Closed

& v
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Ramupur, Kultajpur, Laharpur,

24  |Gagan Brick Field . 27.10.2023 Found Closed
Sitapur
Gold Brick Field (New Gauriya, Meeranagar,
27.10.2023 F d Closed
" Name N G Brick Field Mahmudabad, Sitapur 0 R
26 |Chaman Brick Field Kedarpur, Mahmudabad, Sitapur 20.11.2023 Found Closed
27 ' |NewGoldBrick Field - ~ |Y2rarmREaY, Meera Nagar, 20.11.2023 Found Closed
Mahmudabad, Sitapur
28 Hazi Nawab ali ent Kultajpl.Jr Keshrignaj, Hargaon 27.10.2023 caiind Closad
udhyog Road, Sitapur
A i Brick Field (E
29 g Brick Field (e Paintepur, Mahmudabad, Sitapur 27.10.2023 Found Closed
Marka baba)
30 |IS Beg Brick Field Prahladpur, Laharpur, Sitapur 20.11.2023 Found Closed
31 |Prasad Brick Filed Eiehiapwan Majra.Amitie, 27.10.2023 Found Closed
Laharpur, Sitapur
32 |Amar Brick Field Taranpur, Laharpur, Sitapur 28.10.2023 Found Closed
Kala Bahadur, Near Police Chowki
33 i ick fiel ! ! .10.
Jai maa durge brick field Kalabahadits Mehdipurws,Sitapur 28.10.2023 Found Closed
34 |Star Brick Filed StiRehpR s Newacs; Lahargu; 28.10.2023 Found Closed
Sitapur
35 [Chand Brick Field Qaneshpur Lol 27.10.2023 Found Closed
Sitapur
36 |Awadh Brick Field Dariyapur, Mahmudabad, Sitapur 27.10.2023 Found Closed
37 |India Brick Field Deyodedhee, Laharpur, Sitapur 28.10.2023 Found Closed
38 |Royal Brick Field Patti, Katesar, Laharpur, Sitapur 27.10.2023 Found Closed
39 |Aman Brick Field g e T g 28.10.2023 Found Closed
Laharpur, Sitapur
40 |[Bharat Brick Field Payak Nagar, Laharpur 28.10.2023 Found Closed
41 [Verma Brick Field Payak Nagar, Laharpur 27.10.2023 Found Closed
42  |Verma Brick Field Village-Kultajpur, Laharpur 27.10.2023 Found Closed
43  |[Shri Balaji Brick Field Village-Beharwa Amitya, laharpur 27.10.2023 Found Closed
44  |Sangam Brick Field Village-Kultajpur, Laharpur 27.10.2023 Found Closed
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Rvr— e (1g9vr FERT o fPiav) afif-1e74 T4 9/ (rqevr Rare gur fgae)
IRffar—1981 @ WRYFE @ s=rla fria WAl wd /99 @ o= A |

qeIeg

SR s o8 &g gR (e oe, TW3ITR, dre-fid 9o,
TEHIT—EQEIE, TIG—HAIgR §RT iRaat adie ¥ anfiefry et g1 e 02 /12 /2022
P 3T NS @ wRH A ol T vl @ P9 A Saw wiia S Wed 9 39 Trifa @ s i
T WRe—171782/UPPCB/Lucknow(UPPCBRO)/CTO/both/SITAPUR/2022  Date:  16/12/2022 & f’
HegH ¥ 9Ud "Rt wid /arg el fear mar e

AT g B afraver fieeh ¥ AT alogo w273 /2022 T UNSY ¥ e
% Soxo # fRA1E 19/01 /23 ¥ aew wiRa fvar w4 8, frad gea s fiaq 2
“....7. In the meanwhile all the 44 brick kilns in question shall not be operated till further order of this
Tribunal. The District Magistrate and the Superintendent of Police, Sitapur shall take requisites steps to
ensure that all the 44 brick kilns in question are not operated by the owners till further order of this
Tribunal..” H1Y NS4 BRA ARG Reeeh ¥ DA aogo weT-273/2022 TFR TORT T )
R A% W% ¥ UIRG AT & AU H Iq I WSS DN 39 IR B AR qoH
H&A1-171782/UPPCB/Lucknow(UPPCBRO)/CTO/both/SITAPUR/2022 f&ei@ 16 /12/2022 g1 fafa
HERla o /a1g B AR faar e §)

IR Iy FERE fhar ST @ f5 g2 wied o Waem W 9@ A fRu W @ o
A g BRa faver fiwelt # At alogo w273 /2022 WM ST €9 RE ATH
Sowo F @ AR T wilka 7 B

R~
1. Rrafter #eqg, WaR o gEemi Ud anawgs Sriar &g wex St |
2. Y& RV AAGRY (gei—5), S0 WG fHgavt S, e o gEerf df |
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